FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
UNIBERA DEVELOPERS PRIVATE LIMITED OPERATING IN REAL ESTATE AT GREATER NOIDA
{Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Inselvency Resolution Process for Corporate Persons)
Regulations, 2016)

RELEVANY PARTICULARS
1. | Name of the corporate debtor along with PAN/ CIN/ LLP No. LInibera Developers Private Limited.

CIN:- U70102012012PTC229805

2. |Address of the registered office 2 Jay House, Bihari Park, Devli Road, Khanpur, New Delhi
[West Delhi-- 110062
URL of website https:/fweaw.uniberatowerscirp,in/
4, | Details of place where majority of fixed assets are located GH-16F, Sector-01, Greater Noida, Uttar Pradesh.
5. |Installed capacity of main products/ services ights for construction and development of residential
using project named “Unibera Towers” comprising of
towers.
6. |Quantity and value of main products/ services sold in last rA
financial year
Number of employees/ workmen e

8, |Further details including last available financial statements (with pbitps://www unsheratowerscirn, in/
schedules) of two years, lists of creditors, relevant dates for
subsequent events of the process are available at:

9. | Eligibility for resolution applicants under section 25(2){h} of the jhttps://fwww.uniberatowersarp.in/
Code is available at:

10. | Last date for receipt of expression of interest April 26, 2023
11 | Date of issue of provisional st of prospective resolution May 01, 2023
applicants _
12. | Last date for submission of objections to provisional list IMay 06, 2023
13. | Process email id to subrmit EOI cip.unibera@gmail.com

. ((\} \,i\bcﬂt“m.c\ﬁ“ J[GWQ\

v.,.\\\‘\ yeridegs, 4/ Ayyagari Viswanadha Sarma
al l':, N\

,/gj‘/ mg},;;k’r IBBI/IPA-001/1P-P-01524/2018-2019/12396
(> { paAL :,? \)

K{ ms;fﬁ% ket | Registered Address: Building 03, Flat 301,
" \ L ~ " {

\\ *,;j, @\f‘r S My Home Vihanga, Gopanpally Villa'ge,

' Serlingampally Mandal,

Date: April 11, 2023 Hyderabad, Telangana - 500046

Place: Greater Noida For Unibera Developers Private Limited
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NEGATIVE RETURNS FOR 63 OUT OF 161 IPOs IN LAST FISCAL

Investors losing big on recent listings

SIDDHANT MISHRA
Mumbai, April 10

A FLURRY OF initial public
offerings (IPOs) hit the market
in the previous two financial
years.Theselistings,which hap-
pened amid much fanfare,
failed tolive up to their promise,
and instead are generating
heavy losses for investors who
had bet on them.

Of the 161 IPOs which hit
the Street in FY23, raising an
aggregate 50,514 crore, 63
returned losses to investors.
Those giving more than 100%
returns were just 24, while the
remaining 74 gave between
10% and 99% returns,accord-
ing to Bloomberg data.

While the number of list-

ingsinFY22waslessat117,the
total amount raised was X1.2
trillion, more than double the
aggregate in FY23. While 23
gavereturnsin excess of 100%
and 48 generated returns
between 10% and 99%, 46 of
them returned losses.

A senior executive of a PMS
firm, who didn’t wish to be
named, said that most of the
major IPOs were of those com-
panies who got listed way too
early. “These companies were
not exactly profitable,but were
in a rush to give their investors
an exit. The high valuations
they got listed at eventually
caught up with them, and the
market lost faith”

LIC’s,which listed at ¥949,
was tipped to be the block-

=
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buster IPO of FY23, raising
320,557 crore.The stock closed
FY23withalossof43.7% from
its offer price,and was trading
at ¥549.15 as of Monday, still
down 4 2% from its issue price.
The picture forOne97 Com-
munications, the parent entity
of Paytm, is much more grim.
The fintech giant raised
318,300 crore,in what was the
biggest IPO of FY22.At the end

BoB Q4 loans rise 19%,
deposits grow 15%

FE BUREAU
Mumbai, April 10

BANK OF BARODA on Monday
said its total gross advances
grew 19%year-on-year (YoY)to
%9.73 trillion duringthe fourth
quarter of the previous fiscal.
According to provisional data
filed by the bank with the
exchanges, domestic retail
loans accounted for ¥1.78 tril-
lion of total advances.

The bank’s total deposits,
grew 15% YoYto12.03 trillion
asof March end.Of thetotal,cur-
rent account and savings

Bank of Baroda

34.42 trillion.

Total business grew 17% YoY
to X21.77 trillion, only behind
State Bank of India and Punjab
National Bank among public
sector banks.

As per a recent SBI report,
banks are likely to witness a

overall advances in FY24, com-
pared with an estimated 15%-
16% credit growth in FY23.
Deposit growth, on the other
hand, is expected to be stable
between 10%and 11% forboth
FY23and FY24.

In a separate notification,
Bank of Baroda announced that
it will raise its marginal cost of
funds-based lending rate
(MCLR) on overnight and one-
year tenures by 5 basis points
from April 12. Post revision, the
overnight MCLR will rise to
7.95% from 7.90%, while one-
year MCLR will be hiked from

of that financial year, however,
the stock was 75.4% below its
offerpriceof¥2,150.As of Mon-
day, it was trading at ¥655.20,
almost 70% down from its
offer price.

According to Deven Chok-
sey, promoter of KRChoksey
Group, the major problem with
these companies is that there
wasagross disconnect between
them and investors in terms of
communication.

“These firms failed to com-
municate effectively with
investors,especiallywhen there
was a host of IPOs hitting the
market,whichiswhyanegative
perception took shape.Further,
there was a lack of awareness
among investors regarding
these companies and their

plans,”he said.

Having recorded revenue of
31,574 crore as of the Decem-
ber 2022 quarter, Paytm regis-
tered a net loss of 436 crore,
with anegative EPS of X7.

Delhivery, the second-
biggest listing of FY23, raising
%5,236 crore,was 32% below
its issue price of 487 as of
March 31.As of Monday, it was
33% down compared to the
offer price, at ¥328.10. The
company recorded a net loss of
X166 crore and a negative EPS
of 2.24 as of December 2022,
despite raking in revenues of
1,683 crore.A senior invest-
ment banker tracking equity
capital markets said that
broadly, two factors affected
these companies’stocks.

“The post-IPO performance
of these firms failed to click
withinvestors,who got fatigued
and lost patience. The bigger
issue was, that many of these
IPOs had significant FII hold-
ings, who were structurally
underweight on India,and their
sell-off had a huge bearing on
these stocks,”he pointed out.

FIIs withdrew a net $17 bil-
lionin FY22,and $6 billion in
FY23,according to Bloomberg
data. Among the other major
listings of FY23, Global Health
and Rainbow Children’s
Medicare were up close to 57%
and 35% respectively as of
FY23-end, while Kfin Tech was
down 23.4%. Zomato, the sec-
ond-biggest listing of FY22,
gave a paltry 8% return.

Retail loan securitisation rises 5690

PRESS TRUST OF INDIA
Mumbai, April 10

RETAIL LOAN SECURITISA-
TIONS jumped a robust 56%
to X1.76 trillion in the fiscal
2022-23, while that of the
wholesale rose to around
%6,600 crore, coming out of
the pandemic blues finally,
said areport.

The secondary market for
standard retail assets has seen
a robust growth of 56% in
FY23, reflecting the resilient
retail asset pools in the sec-
ondary market as well as the
preference of banks to grow
their retail assets to meet pri-
ority sector lending require-
ments,according toa Care Rat-
ings analysis.

The secondary market for
standard retail assets has
seen a robust growth of

56% in FY23, reflecting the
resilient retail asset pools

possible as bank lending to
NBFCs grew 32% and there is
a positive correlation between
interest rate and relative pre-
mium for PSL assets. Both
these factors augur well for
securitisation market, the
agency said.

“We expect the market to
continue to grow, but at a
moderate pace in FY24)
senior directors Sanjay Agar-
wal and Vineet Jain said
inanote.

direct assignment transac-
tions, rose to ¥1.76 trillion
from around ¥1.13 trillion in
FY22, led by direct assign-
ments which constituted
around 61% of the total secu-
ritisation market with pass-
through certificates (PTCs)
making up the remaining vol-
ume.

The credit quality of retail
assets remained resilient, and
the total credit growth of
banks increased by just over
15%, while bank credit to
NBFCs grew by more than
twice that rate.

The two main drivers of
growth for the securitisation
market continue to be the
priority sectorlending require-
ment and the need to expand
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FROM THE FRONT PAGE

Airtel bats for
level playing
field with Jio

“Regulatory framework
mustincludeall modes of deliv-
ery of broadcast content across
all platforms irrespective of
underlying technology used.
Same content should be avail-
ableacrossall platformsat same
price and there should be pric-
ing parity irrespective of tech-
nology,” Airtel has written to
Trai. “Apply the legal frame-
work of cross-media ownership
(verticalintegration) toall plat-
forms (including the digital
platforms) irrespective of
underlying technology,” it has
said.

Under differential tariff
regulation for the telecom sec-
tor, a telecom service provider
cannot have different charges
for any of its apps for its own
subscribers and users of other
service providers, if the app is
available on the web. To illus-
trate, Airtel has to keep the
charges same for its entertain-
ment app Wynk for its own
usersand those of other opera-
tors,since theapp canbe down-
loaded from the web.The same
principle applies to JioCin-
ema.Reliance Jio, however, is
opposed toAirtel's stand, main-
taining thatany such amoveis
not possiblewith growing con-
vergenceand sucharegulation
will hinder convergence
between different technologies
in future.

For instance, company offi-
cials told FE such a regulation
would mean thewhole YouTube
model of showing all kinds of
content for free would collapse.

“Anychangeinpolicyorreg-
ulatory structure must ensure

services by utilising the infra-
structure created by current
investments, both by telecom
operators and broadcasters.
Therefore, in order to have reg-
ulatory certainty, we suggest
that the minimal required
changes in the existing regula-
tory landscape should be car-
ried out to address the chal-
lenges arising from
convergence of carriage and
technological upgradation,’Jio
has written, countering Airtel's
stance.

“There seems to be no need
tore-engineer the existing reg-
ulatory and administration
processes. Further, as the
telecommunication laws are
already being recast under the
draft Telecommunication Bill
2022,any changein regulation
should be proposed only after
thereisacompleteclarityinthe
proposed telecommunication
law;’it hasadded.

Bharti's stand is that while
all broadcast services — DTH,
cableTV,IPTV —are under tariff
regulation, there should be no
exemption for telecom opera-
tors if they choose to broadcast
the same channels through
their apps. OTT platforms like
Netflix or Amazon Prime Video
donotfallin the same category
as they show exclusive content,
it said. In any case, pure-play
OTT platforms like Netflix and
Amazon Prime Video do not
come under Trai’s regulatory
purview.

Traiis currently carrying out
a consultative process to regu-
late converged digital technolo-
gies and services. It is also
scheduled to come out with a
separate consultation paper on
regulating communication-
based OTT service providerslike
WhatsApp, followingwhich the
government will take a policy

account (CASA) depositswereat ~ 12%-13% YoY growth in their ~ 8.55% 0 8.60%. Such robust growth was Thetotalvolume,including  theretail asset book. the continuity of provision of  decision towards this end.
Qv | Gujarat Informatics Limited| | #& CENTRAL UNIVERSITY OF HARYANA
G [ | L | Block mo. 2, 2nd Floor, Karmayogi Bhavan, Sector 10 &, Gandhanzagar-282010 |Gujarat) ! o |
Enatlng -Govertance | ph, ; (79-23256022, Fax: 079-23238925 Website: hitp:,fwww.gil gujarat gov.in Via” MAHENDERGARH ( \ﬂ LIC MUTUAL FUND
NOTICE INVITING BIDS -

ADMISSION NOTICE 2023-24 LIC Mutual Fund Asset Management Limited

(Investment Managers to LIC Mutual Fund)
CIN No: U67190MH1994PLCOTTESE
Registered Office: Industrial Assurance Bldg. 4™ Floor, Opp. Churchgate Station, Mumbai - 400 020
Tel, No: 022-6e016000, Toll Free Mo.: 1800 258 5678, Fax No.; 022-22835606
Email: service_licmi@ kfintech.com * Website: www.liemf.com

GIL invites Bid through GeM portal route for Selection of
Agency for Supply, Installation, Commissioning, Warranty
Support and Maintenance of Access Control System for
Department of Science & Technology, Govt. of Gujarat. For
more details visit to: https:/gil.gujarat.gov.in & GeM portal.

CUH is offering 40 PG programs through CUET-23

= Post Graduate (PG) Programmes

M.TECH.

: - = Economics » Chemistry » Energy System & Management
- Managing Director] | ...\ 2 Archaeology - Data Science « Structural Engineering NOTICE-CUM-ADDENDUM No. 02 of 2023-2024
» Political Science i E::iru;rr;l;ntal Science « Computer Science & :
P T ! ::::l“l““ . Hat}!‘nrl;rr"iatits Enginesring NOTICE is hereby given that in accordance with Regulation 594 of SEBI (Mutual Funds) Regulations, 1996 and
Red, OfF No. 2311, 1" Flace. ARy - Physics m SEBI Circular Mo, SEBI/HOIMDDF2/CIR/P/2018/92 dated June 5, 2018, the Half Yearly statement of schemes
Sir M N Krishna Rao Road » English - Statistics portfalio of LIC MF for the Half year ended 31¢ March, 2023 has been hosted on the website of LIC MF viz.
Mear Lalbagh West Gats, « Hindi - Microbiology «LL.B. -LL.M.

www_licrmf com and on the website of Association of Mutual Funds in India ("AMFI") viz. www amfiindia com.

Unitholders can submit a request for a physical or electronic copy of statement of schemes portiofio by any of
the following modes:

1) Calling on toll free number; 1800-258-5678 from 9,00 a.m, ta 6.30 p.m., Monday to Saturday; or
2) Sending an email on service @ licmf.com; or

Basavanagudi, Bengaiun-560004
E=msi compseciicaninnomes. com
Tel; 080 45536152, Fax: 080 26565746

Web: warscanfinhomes.com
CIN: LE511 0EA 158 TPLCONEGES

NOTIFICATION

The Certificates of shares as delailed below, appearing in the Register of
Mambers of Can Fin Homes Lid,, are reported defacedmutilatedost/misplaced;

* Biochemistry

* Mutrition Biology
* Biotechnology

* Yoga

= Geoinformatics

M.PHARM. (Pharmacognosy)

« Pharmaceutical Sciences

+ Hindi Translation

(Sponsor ; CAMNAR A Bt

HOME LOANS + DEPOSITS

franideting Beeams dnin Foality

= Journalism & Mass

Communication « Computer Science &

Information Technology

= Sanskrit

M.COM.

M.LIB. & INFO. SCI.

= Library & Information Science

3) Sending a written request to any of the Investor Service Centres of LIC MF nearest to the unitholders; or

Folio Name of the Certificate, Distinctive Nos. | No. of 4) Unitholders can SMS on +91 9250 333 444 for statement of schemes portfolio
No. shareholder No.(s) | From | To |[Shares MTTM MHMCT m + SMS *HEPF" for electronic copy or SMS “PHPF" for physical copy from their registered mobile number,
000124) | Jyotsna Sil (Deceasad) 201255 | 1092306| 1094645 2250 + Master of Tourism & - Master of Hotel Management * Physical Education Investors/Unit hokders are requested to take note of the same
Manaj Kumar Sil Travel Management & Catering Technology and Sports

For LIC MUTUAL FUND ASSET MANAGEMENT LIMITED

B e T T TS

1084646 1067895 3250

000125 | Jyotsna Sil (Deceased) | 201256

P.G. DIPLOMA IN REHABILITATION PSYCHOLOGY (PGDRP) Date : 10/04/2023 Sd/-
Monaj Kumar Sil : ; . .
0001260 | Jyotsna i (Deceased) | 201257 | 1097896 1100746 | 2250 ADVANCE DIPLOMA IN CHILD GUIDANCE AND COUNSELLING (ADCGC) e umba Adtiofiesd Signatary
Monaj Kumar Sil * The last date for applying to CUET (PG) is 19.04.2023 (upto 11:50 PM.) Link: https:ifcuet.nta.nic.in/ As part of Go-Green initiative, investors are encouraged to register/update their email 1D
Panna Lal Sil (Deceased) i i B T — ) PR i and Mobile Number with us to support paper-less communication.
0001885 | 8 Visalakshi MIIEE | 2807824 | 2812320 4500 I5 IS to Inform you that (Mational Testing Agency) is going to conduct the Common University Entrance . . :
& Plohamial Test (CUET-23) for PG admissions. It will be aLAN-based (Computer based) test. Mutual Fund investments are subject to market risks, read all scheme related documents carefully.

The Shareholdersfegal heirs of the above said shareholders have requested « Details can be found onthe link https:/fcuh.ac.in/cucet.aspx

the Company for issue of duplicate share certificates. Anyone holding the « Ph.D. admission will be notified separately. REGISTRAR

aforesaid certificates is requested to retum it to the Company at the aforesaid dicici . =
address within 15 days from the dale of this Notification. The public is pRDENTIALZS | ICICI Prudential Asset Management Company Limited
cautioned not to buy or sell the above shares and anyone dealing with the MUTUAL FUND Corporate Identity Number: U29999DL1993PLC054135

shares will b doing so at their own nsk

Any claim(s) to the above shares should be notified to the Company within 15
days from the date of this nolification. In the absence of any claim{s), duplicate
share certificates in the form of Letters of Confirmation will be issued as
requested and claim(s) for the said shares, if any, thereafter will not be
entertained.

T TARARK! KARENY

Registered Office: 12 Floor, Marain Manzil, 23, Borakhamba Road, New Delhi - 110 001.
Corporate Office: One BKC, 13" Floor, Bandra Kurla Complex, Mumbai - 400 051,
Tel: +91 22 2652 5000, Fox: +91 22 2652 8100, Website; www.iciciprumf.com,
Email id: enguiry@icicipruame.com

/
MIRAE ASSET

Mutual Fund

i ! NOTICE NO. ADMT/2023
Gl Fgﬁ:nmes LA ) o - . Central Service Office: 2™ Floor, Block B-2, Nirlon Knowledge Park, Western Express
Plab: Bifigaiiny Veciia O Kaciiaih '[:"?r'::r::::n:: I'I?‘*'--“-“‘-E Ciafribartion G Copdtal YWitharawakandar Wirae fasat Savings Fund Highway, Goregaon (), Mumbai - 400 063, Tel:: 022 2685 2000 Fax: 022 26868313
Date: 10:/04/2023 Company Secretary

Motice to the Investors/Unit holders of ICICI PFrudential Mutual Fund
Half-Yearly Portfolio Statement of Schemes

NOTICE is hereby given that Mirae Asset Trustes Company Pyt Ltd., Trustaes to Mirae Asset Mutual Fund
"MAMF"Y have approved declaration of Income Distribution cum Capital Withdrawal {(IDCW) under Mirae
Asset Savings Fund (An open-ended low duration debt scheme investing in instruments with Macaulay
duration® of the portfolio between 6 months and 12 months (*Refer page no. 35 of SID). A moderate interest
rate rizsk and moderate credit risk) as under:

NOTICE is hereby given that the half-yearly portfolio statement of schemes of
ICICI Prudential Mutual Fund for half year ended March 31, 2023 has been hosted on
April 10, 2023 on the website of |CIC] Prudential Asset Management Company Limited

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

Scheme [ Plan / Option Quantum™* NAV as on Record Date* | Face Value ; ot ; iy
UNIBERA DEVELOPERS PRIVATE LIMITED (% per unit) April 06, 2023 (7 per unit) (the AMC) viz, www icicipruamccom dnd on the website of Association of Mutual
OPERATING IN REAL ESTATE AT GREATER NOIDA (T per unit) Funds in India (AMFI) viz. www.amfiindio.com in accordance with Regulation 5924 of
[Under Regulation 36411} of the Insalvency and Bankrugtcy Board of India | B ] e i 5 i I
(Inzolvency Resolution Process for Corporate Persons) Regulations, 2096] Mirae Azset _S'a"'"ngs Fund - 22; r':I:t.IE'h EDn?‘dEx;E%TiEDiﬁé?DL;ELE?;gE;E;ﬂf; ;ul;i }dHEQUI;tISSi'EIEEE' read with
RELEVANT PARTICULARS F‘E‘g“'arl Pavinge PE'f.‘”'_ _ 14.75 1015.0204 R T, aec June. :
1. | Name of the comporate deblce Unibera Developers Private Limited Cuarterly Incame Distribution cum Investors may accordingly view/dewnload the portfolio statement of schemes from the
along with PANY CIN LLP Na CIN: U701020L2012PTC220805 | apilal Withdrawsal option | Thursddy, 1000 website of the AMC.
Z. | Address of the registened office 2 Jay House, Biharl Park, Mirae Asset Savings Fund - April 13, 2023 _ )
Devli Road, Khanpur, New Dalhi ; Investors can also request for the physicol/soft copy of portfolio statement of schemes
West Delhi. 110062 Direct Plan - Quarterly Income 16.00 1016.3605

through any of the following modes:

Distribution cum Capital
Withdrawal option

3 | URL of wabsita

4. | Delais of place whers maganfy of fixad
s ane localed

Irstalled capacity of main productsdsanicas

hitps:fwww. uniberatowarscing.ind
GH-16F, Sector-01, Greater Maida,
Littar Pradesh

Rights for construction and developrment
of residential housing project namad
*Unibera Towers" comprising of 5 towers.

1. Give a call at our Contact Centre at:
e MTHNL/BSHL: 1800 222 999
s Others: 1800 200 aobo

* or the immediately following Business Day, if that day is not a Business day.
** subject to availability of distributable surplus as on the record date and as reduced by applicable statutory
lewy, if any.

{#]

& | Quantity and value of 5 | . 2. Send an email to enquiry@iciciprugme.com
st et bia sl g bA Pursuant to the payment of IDCW, the NAV of the IDCW option of the | : _ | |
AT o aeibieas Lokt Ty above mentioned Plans of the Scheme will fall to the extent of payout 3. Submit a letter at any of the AMC Offices or our CAMS Investor Service Centres,

& | Further details induding last availabia details of which are available on the AMC website viz. www.icicipruamc.com.

firancial slabamants [with schedules) af faa
years, [sts of creditans, ralevanl dates for
gubsequent events of the process are
gwailable at

8. | Ehgikelily for resolulon applcants under
section 25020 of the Crode s avallable af;

hktps:www. uniberatowerscinp.ind

and statutory levy (if applicable).

Income distribution will be paid to those unitholders f beneficial owners whose names appear in the
reqister of unit holders maintained by the Mutual Fund / statement of beneficial ownership maintainad
by the depositories, as applicable, under the IDCW option of the aforesaid plans as on the record date.

For ICICI Prudential Asset Management Company Limited
Sd/-
Authorised Signatory

Place: Mumbai
Date : April 10, 2023

No. 004/04/2023

https:feww uniberatowerscirp.ind

For and on behalf of the Board of Directors of

L LS A G St AR A0 SR MIRAE ASSET INVESTMENT MANAGERS (INDIA) PVT. LTD. To know more, call 1800 222 999/1800 200 6666 or visit www.iciciprumf.com

i pnra:rhseu?cia:: ?asf@.fdﬁiﬁi‘ﬁ'i'ﬁrs May Of, 2023 (AAsset Management Gompany for Miras Asset Mutual Fund) Investors are requested to periodically review and update their KYC details along with
. - - Place : Mumbai ad/- ' , o

12, Lastdato forsubeisson o ofectrs o, | May 06, 2023 Date : April 10, 2023 AUTHORISED SIGNATORY their mobile number and emal id

prowisional list
13| Priscass emal id 1o submil EQI

To increase awareness about Mutual Funds, we regularly conduct Investor Awareness
Programs across the country. To know more about it, please visit https:fwwweiciciprumfcom
or visit AMFI's website https:fewww.omfiindia.com

L e e P e e B W S TS

cirp. uniberacogmail. com

MIRAE ASSET MUTUAL FUND (Investment Manager: Mirae Asset Investment Managers (India)
Private Limited) (CIN: U65220MH2019PTC324625).
Registered & Corporate Office: 606, Windsar, Off C5T Road, Kalina, Santacruz (E), Mumbai - 400098,
= 1800 2090 777 (Toll free), -] customercare@miraeasset.com (& www.miraeassetmf.co.in
Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

S5d/-
dyyagari Viswanadha Sarma
IBBINPA-D0P-P-0N 524/ 2018-20191 2396

Reglstered Address; Building 03, Flat 301, My Home \Whanga
Gopanpally Village, Serdingampally Mandal
Hyderabad. Telangana - 500046

For Unibera Developers Private Limited

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

Cate : 11 Apeil, 2023
Place : Greater Moida

financi“. ep' .in

New Delhi
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PUBLIC NOTICE

General Public is informed that my client
Subhash Goel S/o Rameshwar Dass
Goel and Sushma Goel W/o Subhash
Goel Rfo 5/B-1, Ground Floor, Roop
Nagar, New Delhi-110007, evicted his
son Dhruv Goel and Daughter in-law
Ashita Goel from all their movable and
immovable properties and severed all
relations with them. He himself will be
responsible for any of its actions/
fransactions. My client will not have any
responsibility

Madan Gopal Vachar (Advocate)

Chamber no. 234, Civil Wing,
Tis Hazari Court, Delhi-110054

PUBLIC NOTICE

1, Vijoy Kumar Mittol was the M. Director of M/s Koa Tooks
Indio Lid, {formerly known os KTL Infosys Lid, & KTL
Industres Lid) had resigned from the Board of Director in
Wav, 2016 (as per ROC Data | om not the Director in obove
company WEE 17.11.2015). My mobile No. 9810002879
and Email 10: koatoolskti@gmoil.com is registered with
vorious Govl. Departments. These are used os our
personal e-moil 1d and has nothing to do with Koa Tooks India
Ltd. In future contoct new directors and comrespond with
current registered office of the company. If anybody use the
nhweM:ElleHn & Email IDiis llegol. For oy matter related
to abave mentioned company contact the New Director on
their registered office and email Id. Detoil available in the
Company Master Dotain ROC.
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